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[Mr. Deputy-Speaker] 

India, so far as this House is concern-
ed. 

Hf:SULT OJ' ECONOMY MEASURES 

Shri Sadath All Khan: Sir, on be-
half of the Prime Minister, I beg to 
lay on the Table a statement showina 
the Result of the economy measures 
taken during the quarters ended the 
31st March, 1960 (and supplementary 
information for the three previous 
quarters of the year, 1950-60), 30th 
June, 1960, and 30th September, lil60. 
[Placed in Library. See No. 2786/ 
611. 

(i) ANNUAL REPORT AND AUDITED 
ACCOUNTS OF NATIONAL Nt:WSPRINT 

AND PAPER MILLS; AND 

(ii) REPORT H/60 ot· TilE WORKING 
GROUP FOil THt: COTTON TEXTILE 

INDUSTRY 

The Minister of Industry (Shri 
Manubhal Shah): I beg to lay on the 
Table a ('opy each of the following 
papers:-

(i) Annual Report of the National 
Newsprint and Paper !\Illls 
Limited for the year 195fl-60 
along with the Audited Ac-
counts and the comments of 
the Comptroller and Additor 
General thereon, under sub-
s(."(' ti On (1) of Spction 639 of 
the Companies Act, 1956. 

(ij) Revil'w by the Govl'rnment on 
the working of the abo\'e 
Company. [Placed on the 
Library. See No. LT-2787/61 

(iii) Report 1960 of the Working 
Group for the Cotton Textile 
Tndustry appointed by the 
N&tional Industrial DE'velop-
ment Corporation. 

(iv) Government Resolution No. 
22(l)-Tex(B)/60, dated the 
24th Mareh, 1961 on the above 
Report. [Plaa!d in Library. 
See No. LT-2791/tll] 

Mr. Depaty-Speaker: Order, order. 
Probably the hon. Members are ., 
absorbed in titeir talks that my voice 

does not reach them; but theirs is re-
aching me all right. 

BUDGET EsTIMATES FOR 1961-62 OF 
EMPLOYEES' STATE INSURANCE 

CoRPORA TION 

The Deputy Minister Of lannln~ 

and Labour and Employment (S.,rl 
L. N. Mishra): I beg to lay on the 
Tabl(. a copy of the Revised Estimates 
for the year 1960-61 and Budget Esti-
mates for the year 1961-62 of the Em-
ployees' State Insul'ance Corporation 
under Se<·tion 36 of the Employees 
St:ate Insurance Corporation Act, 1949. 
[Placed in Library. See No. LT-2792/ 

61 \. 

12.05 hrs. 

MESSAGES FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following message recl'ived from the 
SecrE'tary of Rajya Sabha:-

'I am directed to inform the 
Lok Sabha that tht" Telegraph 
Laws (Amendment) BIll, 1960, 
whidl was passed lly t.he Lok 
Sabha at Itg sitting hl'ld on ;he 
23rd Dec('mber. 1960, has b,'en 
passed by the Rajya Sabha at its 
silting hf'ld on the 2ith March, 
1961. w,th the following amend-

mE'nts:-

Enacting Formu'a 

1. That at pag!' I, linE' 1, for the 
words "Eleventh Year" the words 
"Twelfth Year" be substituted. 

Clause 1 

2. That at page 1, lint· 4, JOT the 
figure "1960" the figure "1961" be sub_ 

stituted. 

I am, theTefore. to return here-
with the said Bill in accordance 
with the provisions of rule 126 of 
the Rules of Procedure and Con-
duct of Busines!l in the Rajya Sabha 
with the request that tbe concur-
rence of the Lok Sabba k) the said 
amendments be communicated to 
this House.' 


